Declaration of Assets and Liabilities

service and presently working as ... MRS STANT ann

years,

belonging to

2020- 2\

Y‘ar-nl.ll FaRraRaw SeREERRTEEY

Lo MEER  VIKRAM | consdaughter/wife of ... 2ANTIR. KOMAR

BIHAR LEGISLATIVE. ASSsMBLY SECRETARAY

give herein below the details of the assets (immovable, movable, bank balance, etc.) of

myself, my spouse and dependants*:

L, g-p) A.

given)

Detalls of movable assets
(Assets In joint name indicating the extent of joint ownership will also have to be

5r.
No.

Description

Seir

Spouse
Name(S)

Dgpandant-1
Name

Dependant-2
Names

Cash

5000[_

NiL

“Dependant-3 |
Etc. Name

)
(i

Deposits In

Banks, Financial

Institutions And

Non-Banking
Financial

2 i Companies

(illy

Lt av ‘nJ L

3 00000/,‘ N/ A

Bonds,
Debenturas and
Shares In NiL = 25 5
companies . -

\ (iv) | Other financlal
ol v institutions,
NSS, Postal - - o,
Savings, LIC
Policies, etc

Motor Vehicles
(details of
make; Etc¢) o —

v)

(vi) | Jewellery (glve i
details of
weight and 2 =

valug)

QOther assets,
such as values = i3 e
of claims / = -
interests

{vit)

Note: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange in respect of listed companies and as per books in the case of non listed
companles should be given.

* Dependant here means a person substantially dependent on the income of the
employee.
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(d) dues to departments
dealing with telephones
(e) dues to departments
dealing with government
transport (including
] aircraft and helicopters)

(F} Other dues, If any

(b} () Income Tax including
surcharge [Also indicate
the assesss!nen: year upto BOKPVI202K
which Income Tax Return
flled. Give also Permanent
Account Number (PAN)]
(it) Wealth Tax [Also
Indicate the assessment
year upto which Wealth
Tax return filed.]
(I} Sales Tax [Only in
case of proprietary
 business]
(“\.r) Property Tax

£ Personal Detall
GPF/CPF/PRAN No. 1O 13L1 056N g l

Gender 1 l M ](WF}

Date of Birth 2 iloJola1 198 |6 | oommmrww
Cadre

[ BlHAR LegsLative ASSem BLY SECRETQRIAT dSst STANT
(Full Name e.g. B.A.S.-Bihar Administrative Service,

B.5.5.- Bihar Secretarlat Sarvice etc.)

Home District ;" MU NEGE Q

I hereby declare that the above details are true to the best of my
knowledge and belief.
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RIS oo reibiasnisiin s iinsiot et I o

Name of Employee: \’EEQ\MKRAM

Place:.. PQTNH _Designation:.. LASSISTANT.. -
pate:,.. 28:02.202] Demﬂmem:g’;‘;gym LEGISLMINE ﬂsssmmy SECREARIG

Note: Please sign each page of the declaration. Asset declaration form
must be in A4 size white paper with computer typed (single side)
in prescribed format.
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